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Feard Shri B.B.itnaik, learned counsel 

for the applicant and Shrj U.B.Mohapatra, 

lea med d it iona 1 Stand ing Counse 1 for the 

respondents. rused the contents of the 

Original Application. nihe applicant entered 

into service as substitute.L.iil rtn 

in the year 1986 under R 	.' N' LnIV Is ion 

at 	hubane swam Branch on mont hly wage s • Fe 

is 51. 18 in the rdvised dt.rby particulars 

of 	against vacancies of DMM of RO 

Shuba neswar (Zinexure -i). The applicant' s 

counsel says that this is officially prepare 

His claim is that $1. Nos 1 to 10 got regula 

appojntrnt. The Sub Record Officer (Res. 5) ç-c 
allowed the applicant to work as Dailyizdo 

Worker at the rate of s.25/.' 	day. He 

ha s been c ont mu irig s ince 1990 a s a La ily 
Izdoor orker. His grievance is agathst the 

order passed by the Chief Post Master Genera 

by which three posts of E.D.M.M. have been 

transferred from the establishrrnt of R..M.o 

to the e stablishrrnt of 5urinndent of 

POst Offices, Bhubaneswar. The applint 

states that when his turn carr ( in fact he 

is NO. 4 in Annexure-2) he finds that the 
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091 	19.7.95 posts have been transferred to another range 

In this regard nnexure-4 is the representa- 

tion to the Senior Superintendent,  

Livision, Cuttack wherein the entire background 

of the applj.cant's case has been mentioned. 

It has to be noted that it is the Chief Post 

F'aster General, Cissa Cjtk, Bhubaneswar, +0 

ordered the transfer of posts of £.M.M. 

apparently depriving the applicant of COnsiciera— 

t ion for regularisat ion. The applicant's 

counsel is advised to send a representation #0 

the Chief Post Mester General in this regard 

The applicantS, shall make a representation 

before the-Chief Post Yaster General, Orissal 

Circle, Bhubaneswar, within ten days from the 

date of receipt of a copy of this order. The; 

Chief Post Yjaster General shall consider the 

a ppl ica nt' s Cd se, give h irn a r ight of per s oa 1 

hearing, and dispose of the representation 

within four eks from the date of filing of ' 

the representt ion. Till such time as the 

applicnt's representation is considered andf- \cr 

disposed of, if the transferred posts are 	 \ 	L10, 

not utilised and filled, they shall not be  

f ii led Up.  

The Original 1pplication is disposed 

1nd over copi.es  of the orders to the 

coun se 1 for bot h sides. 
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